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BiU again with the suggested amend­
ments. The Bill was also re-named as 
the Arunachal Pradesh Freedom of Re­
ligion BiU, 1978. The BiU received the 

.assent of the President on 25th Octo­
ber, 1978 and has thus become law. 
This law only prohibits conversion 
from one religious faith to another by 
force, inducement or fraudulent means.

Reservation for S.C. and SJT.

1274. SHRI K. KUNHAMU: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) whether Government propose to 
extend reservation of jobs for SC and 
ST to pubUc and private sector indus­
tries;

(b) if so, the specific steps taken in 
Hiat direction; and

(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
JAGDAMBI PRASAD YADAV): (a) 
to (c). Government have already laid 
down the policy for reservation of 
Scheduled Castes and Scheduled Trib­
es in public sector undertakings. The 
question of giving representation to 
the Scheduled Caste and Scheduled 
Tribe communnities in private sector 
enterprises is proposed to be discussed 
with industrialists and other promi­
nent persons concerned with industry.

Setting up of a Craft Museum

1275. SHRI M. KALYANASUNDA- 
RAM; WiU the Minister of INDUSTRY 
be pleased to state:

(a) whether the Handicrafts Board 
had proposed setting up of a craft 
museum;

(b) if so, the details;
(c) when it will come up;
(d) whether in the absence of a 

proper place the existing craft* which 
are stored for museum are being pro­
perly looked after; and

(e) value of the crafts thus stored?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
JAGDAMBI PRASAD YADAV): (a) 
Yes, Sir.

(b) and (c). The Craft Museum has 
been functioning, since 1955, in rented 
premises. As the rented area was not 
adequate, Government decided to con­
struct for the Museum a separate 
building in the Pragati Maidan. About
15,000 sq. ft. area has already been
constructed.

(d) Yes, Sir.
(e) The book value of the craft

items, collected for the Museum is 
about Rs. 25 lakhs.
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Quota System for Central Class-I 
Services for States

1277. SHRI VIJAY KUMAR N. 
PATIL; WiU the Minister 0f HOME 
AFFAIRS be pleased to state:

(a) whether Government propose to 
have quota system for States in 
Central Class-I services; and

(b) if so, what steps Government 
propose to take in this direction?




